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ot areney @ Yeer Hurd, o e waw g
Irregularities in Selection of 8. 5. Masters and Schn(:l Cadre Lecturers
#3531 Shri Karan Singh Dalal Will the Mlmster for dexpatlon.bc,

pleased to. state—

(a) whm:hcr the state aovemmeut hag received any complaint in regard
to the irregularities committed in the selection of 8.8, Masters and School Cadre
lccturers durmg the last five years, if so, thﬂ details thereof and ;

(b}  whether any enquiry has bem conductcd n th1s regard; if so, the
action taken thereon 7

 Education Minister (Sh. Phool Chand Mulana) « (a & b, Yes, Sir

Some persons had challenged the selection of some candidates, who
were given appointment in 2004-05 to the post of Social Studies Master before
the High Cowrt. Based on the direction of the High Court, the Inquiry Officer
has been appointed to enquire into the allegations. Vigilance Department, Hisar
is also enquiring into some complaints regarding the selection of handicapped
category of masters’ category, Reports from both the mqumes are awaited.
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Mr. Speaker : Dalal Sahib, ask your supplementary.

it aot fifg goret « sremey eI, § smel mems & T S @ ww wren
e £ fE S e are ¥ faeny Wodtewwe T wE w ¥ T wow B
e o & ot doaffomdo 3 wie Y& w1 ot & & & N THowe W 3R
"w@%ﬁ%mﬁwwaﬁmﬁmﬁﬂﬂﬁoﬁmﬁoﬁﬁﬁmw
=R ol ?

Shri Phool Chand Muilana : Speaker 5ir, Hon'ble Member has said st
a Writ Petition has been filed by Mr. Sanjeev Kumar. Now, this is subjudice
matter, Whatever the decision of the Court will be, that will be implemented and
so far as CBI enqguiry is concerned, that has got a separate reference.
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will take some time. Some persons have been arrested in this regard. Whatever
further commplaints will be received, those will be enquired into.
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- Polluting of Environment by Crushers

*400 Shri Naresh Yadav : Will the Minister for Environment be pleased

10 statee—

@

®

whether it is in the knowledge of the Government that the erushers
. Set up in the village Dholera, Bigopur, Jainpur, Nizampur & in the

‘ Tehsﬂ Mahﬁndcrgarh are causing danger to the environwent ; and

if s0, what steps are being taken by the Governmenl to keep the
environment free of pollution ?

. Power Minister (Sh. Vined Kumar Sharma) : A Statement is lald on the
Table of the House.
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Statement

Yes, sir

‘SBeveral steps have been taken and are ‘being taken to coptrol

Environmental Polintion in the areas referred to

Haryana State Pollution Confrol Board has got closed 10 stone
crusher unils operating in the area under séction 31-4 of the Air
Act of 1981 as were viplating various provisions: of-the said Act.

Shew Cause Notices under the Air Act have been issued to 26
crusher units for ensuring improvernent in their Air Pollution Control
Systern.

Government and the Board have started a programme for raising
and enhancing techrical knowledge of stone crushers. Twe
techoical workshops are proposed to be organised in Bhiwani and
Mahendergarh District in the next few weeks.

Air Pollution Testing equipment are proposed to be installed in
major stone crusher areas.

To ensure fill mnning of APCM WhllE: the stome crushing mackinery
is in operation, the system of interlocking the APCM Wlth inain

‘t&quxpment Is bemg implemented.
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© Constraction of an Intermational Vegetable Mandi

*366. Shri Dharam Pal Singh Malik : Will the Minister for Agriculture
be pleased to state whether agriciultare land about 400 acres for setting up of
International Vegetable Market in village Rai, district Soncpat has besn acquired
during the period from 1991 10 1996¢; if so, what is the present position thersof 7

Agricultare Minister (Sardar FL.5, Chatha) : The Government of Harvana

had acquired land measuring 559 acres, 4 Kanals & 16 Marias to set up a

Modern Vegetable Complex at Rai during the period 1994 to 1998 In Janwary

2001, the proposal was dropped and the said 1and was (rangferred to the HEIDC

for developing an Industrial Estate. However, a fresh proposal for setting up a

Moders Terminal Fruoit & Vegetable Market in Sonepat District is under
congsideration of the Government,

Ch. Dharam Pa! Singh Malik : Mr. Speaker Sir, with the reply of the

e
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Hon'ble Ministér, my question has become sandwich, The question was concerned
with the Departinent of Agriculture. Why the reply has been reffered to the
Industries Minister? Now, it has become very difficult, how to come out of this
question, The Industries Minister is not here. Actually on the demand of the

. farmers, this vegetable market was established. HHTa =1 uft=n TE ¥ <5l 954
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Providing of Amesities in Schonls

*456, . Sushil Indora : Will the Minister for Education be pleased 10
state whether the Govt. has made proper amrangement of drinking water, toilets,
desks for sitting of the students and other facilities in ail schools of the State;
if 50, the details thereof ?

Education Minister {(8h. Phool Chand Mullana) @ Yes Sir. Necessary
arrangement of drinking water and toilet facilities is available ia all Government
Schools. Tn some identified schools where tap water supply or hand pump is not
available, necessary action is being taken to provide tap/hand pump supply. All
Government Primary Schools are likely to be provided desks during the current
financial year. Most of the High Schools and Senior Secondary Schools would
alse be provided with desks during this finacial year and the. balance. will be

covered c!urmg 2006-07.
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“In some identified schools where tap supply or hand pump is not

available, necessary action is being taken to provide tap/hand pump

supply™.

Mr. Speaker : Indora ji, there is nto need of background. Please ask your
supplementaxy SR THYH TN B 2
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manner, you are snatching the rights of other Members. Please ask your
supplementary.
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Rice Shoots

*382, Shri Tejendra Pal Singh Mann: Will the Minister for Irrigation be
pleased to state whether it is a fact that the processing fee for sanctioning of
temporary rice shoots is not being returned to those farmers whose shoots have
not been sanctioned; if so, the reasons thereol 7

Revenue Minister (Capt. Ajay Singh Yadav) : Yes Sir. The deposit of
processing fee is not an emitlement for sanction of rice shoot. It is a charge for
processing the case. Therefore, it has been provided in the Rice Shoot Policy

that the application fee so deposited will not be refunded.

ot B v Ty Wi« T W, oTes Y YRT wl whal % e Fraeif
% Trafdn W S e wE 2| el sane o U @ Wi o & e wga
TS £ afit soedt Vi e vsw v F wveive S < 9 T sy Swen s



il

AT T T S {6)13

% fiF o T Wt Y W € fi s fRoE % S AriET W S00-
o0 B T oy ¥ o Tt T e wfiwa el un v afty & w1 i
oo e I e @ E | e € < S A ST i e
¥y ey el B U € 1 e ST T sae R e € < 5w e
I mrER &1 o ey & T gurmy wwe o el 7 R s

ey gren B s ;e UEIEE, O W TER TS ¥ % Yuid dfew
¢ wfira fed = §1( depending upon the availability of the water ST 0 9
e = we® 2, T warn wim R froel ovaw Wil v s G
st foea o s ford S & Y foran wirer o1 AE AR W o) R qAiEE
Wy T S OGE U AR R o0 & 9% e Wl e = ¥

oft i T Tiig W« steny TEKEE, 59 qtad Y weer % fow d @
e T ¥ oo e o T = w2 ¥ o wdE §oad ug geen § o Srprh
# % 5 @ ¥ vl wiE E e e e R we oem o o e o e el
faply i sy it o = et e B 1 P R e e R iR H e el
F WM e we wRE ey ¥ o oem ¥ T w2 e wEem, # e
T WY R W WA TR ¢ 1w W T W A e w5 I W
%t afew w5 =1 B wEYE w62 '

T SR THE e ¢ SEI WEIEg, 99 2005 F ANH aEUET 3002
e TR e o off R & 244 B e R T g @ e T i
won ¥ v O e H o ol feowd €t ¥ oE 9% 10% R W @A o W
b v ET R e § o oo Tw an ot § TR e 244 TBus § R
W TN YR B T & u, Uy wge d7g] TR ¥ | SNEy ey, A
el 3 5 U freve w0 w0 s wE ), T s F sl ¥ ww e
ot W RN e w0 e wi

ofy anrree i =il + s3eay Tty weTe W E) 2 | T s o & T e
o < Tw vz % Tow W whe R svewl W € ol R w1 Tas e
= e sy F = s o GréfEn wim afie T el R feael W st
o By v ¥ W ferdfe o 3w Y T W wid v T B :

s arery T e  steme wiEm, AT w5 e e
e S e T FF A A wS wwE B e s § S e wd weE v
3 araelt ek T w1 20 F v Wl W o vt & an ek # wfaw wEm
£ wn Oz Tt oiw 't w1 o € ol wr wma

o s T il ; wrvay wfEm, T IR A v T i A
Sreta TEF & wifer o Rrom 4 vde w5 st T wdl v ) T S
¥ o wth T fern & o v o fearl @ €@ T & 9@ o Y e
wHWE?



(6)14 gfeamon faam g [ 24 77, 2006

e www fie ey mwne‘m wsﬁﬁmfeﬂv%aﬁwwmﬁqﬁ
e 2y

, aﬂam-—c:ﬁ:gm I TETRH, T9 =i § HaA S W deer wwee ) e
T W e el e e 2 ﬁ!ﬁﬂﬂwrﬁmﬁ%ﬁrmwﬁwa@ﬂ
e 51 =t

8t areger - PN W, W S S war o % me WA e b ot
‘i wE g aewa)

e ey i wge - sey Wy, sR w9 oW we d 4 wivw =
T N 6 sAN U Nve & fo ueieres 5wy o e en f s
T & w I sy i, el T s S A wm Y o @ ol
@ anafaiEl = el s § wwl wwdh 9 o9 W o whee 2 sk o
T T O Al w A e @ e T S 4w a0
o T A E oI 15 geE | 15 foren o TR e & I e
T E 1wt T T TN T ww ¥, oW Uy wwiiie w1 A O s S T T
ww e o0 B ar ifeese wm w4 §) :

it sriier g wway WEiTy, U9 T TS W T &0 el o
B yeT W W Ted § u oagh o § wei i e § v w o
T I e W G 9 e €, 9% e SR B v e 1 () atemy wiiem,
T wEd 31 wE G O T ue I v oo 5 o wRh @ v v 2 5
A ] W, S R W S g 9 g B vuet TR S sl o wd o
RS H T St ¥ Ry swel o i w1 e Wi

‘ W v iy o 99w, S TR ¥ e S Prasmr ¥
A wars & faar s )

sfoet srfeT arad « seay ey, # werle o S @ v sEen wd fe
s HrdfEn ww e G wE E o Bt @ wdn wEe ¥ e ¥ g
w0 B ) el Tn F wieed o v g deve we fae 4 o o
7 e w5 wer o BRE 4 @ @ o o e 9 ) 5 s SRl W
ot 3t v e § uwl W whem 3 % for weltewie = ot wwl #7

Fez v iy ares: oy ween, Yokl ey o e W e
e T it e ¥ i g o o7 ewe THE W R i ¥ 5 som
FRFF T T R g Wi iR TR R an w =
o o e g et veRer s A on weds Hewwe o v w Siee @ ae
2 T 1 TR R TR o T Y v S w0 A v v frmed w0 ww
B 13T s f frowt wrer # S den o o o aw e ¥ afl ofy voowew
W TR § O ST ST WONIhR W O | STER SR, O ueed 3 TE S



IS 7o TE S99 (6315

o=t wrmm F € ot 9 wie v T s =09 =7 99 o= | 39 e o
mﬂmmﬁmwwwmmaﬂﬁﬁwﬂmﬁaﬁmmﬁrm o g
|

gﬁxﬁ“ﬂ?{aﬁuﬁ?ﬁﬁ%w) : steme TEIEY, W e et arfet 3
TSN ¥ N $E WA we A i s i B av deft & swe o $

Constraction of Rajlway Over Bridge

*467. Shri Bhupinder Chaudhary : Will the Mivister for BW, D {B&R)
be pleased to state—

{a)  whether there i§ any proposal under consideration of the
Governiment to construct a railway over bridge at Haily Mandi
tailway crossing in Pataudi Constitvency; and

(b} if so, upto what time the aforesaid propesal is likely to be
materialized 7

Power Minister (Sh, Vinod Kumar Sharma) :
(@)  Yes, Bir. The proposal has been approved.

(b)  The construction work is expected to commence sodon.

oft o el : sy TET, W IR A T W R R A T
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o W A oo W e 9% ww F 1 H 6 S & ww s wwad e

Sh. Vigod Kumar Sharma : Mr. Speaker Sir, DNIT for construction of
approaches of ROB will be approved by the Department by May, 2006 and
tenders will also be floated during May, 2006, Efforts would be made to allot
the work by June, 2006, It will take 12 months 10 complete the work after its
altotment. Roughly we can say that efforts will be made to complete the work
within 18 months.
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Developing of Sector-19 in Sirsa
*35¢. Shri Karan Singh Dalal @ Will the Chief Minister be pleased to
state—

(a) the status of acquisition of the land for developing a residential
sector-19 in Sirsa on Fatehabad road, and

(b}  whether there is any proposal under consideration of the
Government for granting colonization licence to some private
colonisers for the land under acauisition in {a) above?
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Transport Minister (Sh. Randeep Singh Surjewala) :
(@  407.41 acres of land has been acquired by HUDA for the
development of residential Sector-19 at Sirsa.

(b)  One private Developer in collaboration with the land ownsrs has
applied for grant of licence to develop a residential colony on the
land messwring 138.45 acres approx. in Sector-19. Howaver the
same §s under consideration.
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Mr. Speaker : You have no right to ey like a jacksl in the House, Mind
your behaviour. (Interruption & Noise) :
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Mr. Speaker : You are crossing the limit. Now, please take your seat. #I19
wl are-sre il o e
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T o911 3 A T sl F T w1 g T (?ﬁmﬁmm)
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Mr. Speaker : Indora ji, Please take your seat. | warn you. Nothing to
be recorded. (Interruptions). Please take your seat. (Interruptions).

* o ¥ STRAER Fts = e )




| 1 T (6019

fo wyiter glitr : oy mgigy, *Hrrere (v v
Mr, Speaker : Indora ji, Please take your seat.
Tio EiteT TR ¢ e i, *U* (R T )
| Mr. Speaker : Indora ji, I warn you. Please take vour seat.
o T 9 ¢ WS TEeEE, PO (3l Tme)
. Mr. Speaker : Sita Ram ji, Please take your seat. Nothing to be recorded.
Tho WIAT W0 : a7emy WIS, YRHHE (TR ud sEe) |
Mr. Sﬁeaker « Please take your scat. SR 1T &1 24T & o ST eyeqt
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Mr. Speaker : If yﬂu have any grievance, you may please ask. Please
take your seat. Sita Ram ji, mafitain the decorum of the House.:

off s R - v TR, *reeer (g T waE)

Mr. Speaker : Balwant Singh ji, Please take your seat. Please understand
the seriousnesy of the House. You are snatching the rights of the otha-r Members.
Nothing to be recorded. ‘
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27 37eer ;. =fo ey T ﬁm?ﬁ%?ﬁa@ﬁl Tf you do not
have confidence in the Chair, you may go from the House. You have no nght
to waste the time of the House. If you want to say something, please go 1o your
seat.
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Mr. Speaker : Now, the qusstion hour is over.
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Construction of Bus-stand Nangal Chaudhary

*41%. Shri Naresh Yadav ; Will the Minister for Transport be pleased
fo state—

(@  whether there is any proposal under consideration of the
Government to constrint a Bus-siand at Nangal Chaudhary in
district Mahendergarh; and

(b}  if so, upto what time it is likely to be constructed ?

8t Yorie g oo
(%) =€, W i
(@) s (%) % TeTe W e S Tl Emn

Number ef Heavy Industries located in Sonepat District

#3467, Shri Dharam Pal Singh Malik : Will the Minister for Finance be
plensed 10 srate—

(@)  what is the nomber of Heavy industries located in Sonepat district
with the details of their products and the number of employees
working in the each industry on permanent and ad hoc basis; and

(b)  what is the Indusiry-wise number of cases of employees are pending
in the Labour Courts or Civil Courts in the State with the reasons
thereof and the stages of the cases ¥
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Construction of MLAs* Flats

*383, ShriTejendra Pal Singh Mann : Will the Minister for PWD (B&R)
be pleased to state whether there is 'dny proposal under comsideration of the
Government to construet new MLAs™ flats, if s0, up to what time the said flats
arc likely to be constructed alongwith location thereaf 7
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Declaration of Pataudi and Farekbnagar as Sub-Division

“470. Shri Bhupinder Chaudbary : Will the Minister for Revenue be
pleased t0 state...

{(2)  whether there is any proposal under consideration of the
Govemnment to declare Pataudi and Fﬂmkhnagar as ub-Dmsmn
and ‘

(b} if so, up to what time the proposal is likely to be Matcnah,ged’f‘
ToTE TR (a;wr ey g urEm) : -
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Withdrawal of ‘HRDF Amdum 1
*453 Dr. Sushil Indora : Will the Chief Minister be pleased to state—

(@) . whether the present Govt. has wathdrawa the HRDF amount which
was 1o be spent on various bLhEl‘ﬂES during the ciurrent financial
‘year the sanction to which was dccorded by previous govt; if so,
the district-wise details thereof and

{t) - the names ofthe schemes and manner in which the amount referred
to part (a) above was utilized togetherwith the detail thereof ?
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Mr. Speaker  Now, the Secretary will make an annouticement.

Secretary ; I have o inform the House that the Haryapa Development
and Reguolation of Urban Areas {Amendment and Validation) Bill, 2003, which
was passed by the Haryana Legislative Assembly during the Session held
Decembes, 2005, has been assented to by the Governos

SATHATTREOT AT
" tgelier § WS el

Mr, Speaker ;: Hon'ble Members, I have received a calling. attention
maotion No. 9 from Shri Dbaram Bir Gauba, regarding the pollution in Gurgaon.
Simitarly, Calling Attention Notice No, 14 has also been received fom Dy, Sushil
Indora and D, Sita Ram, MLA, which has been bracketed with Calling Attention

. Notice of Shri Dharam Bir Gauba, MLA. 1 admit it. Shri Dhararm Bir Gauba MLA
. may read his notice, Dr. Shushil Kumar Indora and Dr. Sita Ram, MLAs, who
have given notice can also raise supplementaries.

‘&hri Dharam Bir Gauba : Sir T want to draw the kind attention of this
angust Mouse towards and urgent matter of public importance that as per report
of the Central Pollution Control Board, the level of nitrogen oxide in Gurgaon
greas has been found to be three times of pational average. This has made
Gurgaon thé most pollated city in India in ierms of nitrogen oxide contents, This
may lead to cancer of lungs. According to Dr. B, Sen gopta the Member
Secretary of CPCR, if is an alarming situation. The population of Gurgaon is
abowt twelve lacs plus eight lacs floating population. On account of i, theré is
risk of tives of twenty lacs people. 1 will request the Govemment of Haryana to
explain the steps to be taken in this regard and save the people of Gurgaon from
this menace.

Dr. Sushil Indora & . Sita Ram, want to draw the attention of this
august House towards a matter of urgent public importance that the increasing
polfution due to the Nitrogen Oxide may cause adverse effect on the health of
people of National Capital Region of Haryana State particularly in Gurgaon, The
Maruti, D.L.F. and other big malls have installed heavy generator sets (2 Lac
E.V.A.) to meet out the shortage of the electricity in which the pollation control
© units have not been installed. It poliutes the envxronmem Hence, it is a matter
of .urgent public importance.

Therefore, they reque:%t the Goversynent to make a'statement on the floor
of the House for prevention of pollation.

Mr. Speaker : Now, the Environment Minister will make the statement.
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Mr. Speaker : Certainly, it is very serious matter. They have submitted
their Calling Attention Motion pertaining to this problem. T have accepted their
Calling Ateention Motion and now they have staged a walk out. They are not
serious-about-it, ;

Mr. Speaker : Now, the Environment Minister will give the reply.

Terstedt *h5ft ( ot forite aro vt ) ovemer wdtem, Tt srdelio 3 et
W W IIHT WA T E | 3R A o Wi e A foddn v e
feat om 1 fs 3wt e F W e e ad WA T ¥ 1R W ¥ v
wGUR T T ¥ e e 9w T W W ZA1E | The report that Nitrogen
Oxide level in the Gurgaon area is very high, is based on a one-day survey
conducted by Central Poliution Control Board (CPCB) on 7.12.2005, This suvey
was conducted using a mobile laboratory, which collected samples of #ir at one
location cmly, pear the commercial areas. This is pertinent 3 mention; that the
way the samples were collected and mobile vehicle was used, that methodojogy
was not correct. it is scientifically recognized that one time, sampling conducted
at onle Jocation cannot be generalized for the entire area. CPCR has subseqguenily
stated that detailed monitoring at different locations is necessary to dscertain
the actual values of Nitrogen Oxide in the Ambient Air of Gurgaon or any other
area. ‘Moreover, such a monitoring js required to be dome over a prolonged
period for getting the correct results, The Haryapa State Pollution Control Board
(HSPCB} has Air Quality Monitoring Stations at Gurgaon at two loegtions. In
addition, similar monitoring stations are operaling in five industrial units located
at different locations. The stations have consistently shown that Nitrogen Oxide
presence in Gurgaon is ranging between only 10-51 micro grams per cubic meter,
This data.covers the period from January 2006 to mid March 2006, As;such, it
would be clear that Nitrogen Oxide Jevels in Gurgaon area are-perfectly safe and
are ol alarming as alleged. Tt is misleading to State that the present level of
Nitrogen Oxide in Gurgaon would cause cancer. The data . obtained from the
Healih Department indicates that there are no reported cases of cancer of the
lungs in Gurgzon area for the last 3 years including the current year, There is
no cause for any heaith alarming related whatsoever. The fact is that on an
average (Jurgaon continue to enjoy a much better ambient quality of air than
Delbi, ;
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The! State Government is fally conscions of its respensibilty to provide
3 healthy and pollution free environment to the people of Guepaon and the entire
State. "The HSPCE has acted to reduce the generation of Nitrogen Oxide at the
source by issuing clear dirsctions to all large establishments like shopping malls,
residential buildings, industrial units etc. whith operate diesel and CNG based
power generalors to rednce emissions to below the prescribed: standards. 67
sstablishménts iisinig” generating sofs have been-issucd Show Cause Notices
under the AirAct of 1981. If these units do not reduce Nitrogen Oxide emisgions,
within a preseribed period, closure of the unit ox prosecation would follow. The
board is proposing to install an automatic Air Quality Momitoring Station which
gives pollution data continously, at a cost of Tupees gixty lacs at Fandabad, to
be followed by Gurgaon. To control vehicular pollution the following steps are
being taken as a part of the Ambient Air Quality Improvement Action Plan being
implemented Faridabad. Efforts will be made to replicatc these steps in Gurgaon
and other cities of NCR. (a) Introduction of Euro-4 norms, which set high
standard of vehicular polintion. (b) Improvement of fuel gnality. (¢} Phasing out
15 years old commercial vehicles. () Preventon adulteration in refail outlets. (&)
Encouraging public transport. It is expected that with the construction of the
eight lanes highway in Gurgaon, the express highway and other fast moving
roads, the vehicular poliution would reduce due to faster movernent of traffic,

Further, large construction projects are being cleared environmentatly
only if they commil to keep 20 % of their area under green belt.

In all public hearing for environmental clearance of construction projects.
the condifion for maintaining low Nitrogen Oxides emissions from generators 14
being prescribed. The State Government would like to be assured that Gurgaon
is and will remain a clear and heatthy city with one of the best living envitorment
inIndia. |
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Mz, Speaker : Hon'ble Members, now, the Parliamentary Affairs Minister
will meove the Motion under Rule 16,

Tra#époﬂ; Minister (Shri Randeep Singh Surjewala) : Sir, [ beg to
move— ., ot '

That the Assembly at its rising this day shall stand adjourned sine die.

Mr. Speaker : Motion moved— |

That the Assetnbly at its rising this day shall stand adjoummed sine die,

‘ﬁtmwvﬂw(wﬁ‘d) : aree wee, B we T fos e favm
ot =7 e e i wen ¥ 9w w9 wE Woun we fowwy vl w0 w9
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ot aroer : i R, WS W S 35 mﬁﬁ%ﬁrwmﬁ
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Mr. Speaker : Question is—

That the Assembly af its rising this day shall stand adjtaumed sine dis.

The miotion was carried.
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Mr Speaker : Hon'ble Members, Now Shri Sukhbir Singh Rohat,
Lhmrpersoﬂ Committee on Government Assurances will present the Thirty Fifth
Report of the Commitiee on Government Assurances for the year 2005-2006.
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Mr. Speaker : Hon'ble Members, Now Shri Udai Bhan, Chaitperson,
Commnittes on the Welfare of Scheduled Castes, Scheduled Tribes and Backward
Classes will present the Twenty Ninth Report of the Committes on the Welfare
of Scheduled Castes, &schedu!ed Tribes and Backward Classes for the year 2005-
2006,

Shri Udai Bhan {Chairperson, Committee on Welfare of Scheduled
Castes, Scheduled Tribes and Backward Classes) : Sir, | beg to present the
Twenty Ninth-Report of the Committee on the Welfare of Scheduled Castes,
Scheduled Tribes and Backward Classes for the year 2005-2006,

(iii) =irer Frar affy

Mr. Speaker ; Now, Shri 5.8, Surjewala, Chairperson, Committee on. Publm
Accounts will present the Fifty Eighth Report of the Committee on Public
Accounts for the year 2005-2006 on the Report of the Comptroller and Auditor
General of India for the vears ended 31st March, 1999 (Revenue Receipts) and
31st March, 2000 (Civil and Revenue Receipts).

Shri 5.5. Surjewala (Chairperson, Commitiee on Public Accounts) :
Sir, 1 beg to present the Fifty Eighth Report of the Committee on Public
Accounts for the year 2003-2006 on the Report of the Comptroller and Auditor
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[Shri 8.5. Surjewalaj

Gengral of India for the years ended 31st March 1999 (Revenue Rﬁcmpts) and
31st March, 2000 (Civil and Revenue Receipts).

( iv ) #TE SweW |

"Mr. Speaker : Now, Shri Shadi Lal Batra, Chairperson, Cormmttee on
Public Undertakings, will present the Fifty Second Report of the Comsnittee on
Public Undertaking for the year Z005-2006 on the Reports of the Compireller and
Auditor General of India for the years 1999-2600, 2000—2001 & 2001~2002
{Coromercial).

ShriShadi Lak Batra (Chairperson, Commiittee on Public Und&rtakings)
Sir, 1 beg to present the Fifty Second Report of the Committee on Public
Undertakings for the year 2005-2006 on the Reports of the Comptroller and
Auditor General of India for the years 199$-2000, 2000-2001 & 200 12002
{Cormgrcial). - .

mﬂﬁwm@n&w

Mr. &peakar Now, the Parliamentary Affairs Minister, will lay papers on
the Table of the House.

Transport Minister (Shri Randeep Singh Surjewala) : Sir, I beg to lay
on the Table—

The 5th Annual Repm‘u of Dakshin Haryana Bijli Vitran Nigam J. m*nted for
the year 2003-2004, as requlrad under Section 6 1 Q-A(S Wb of the Companms
Act, 1936, s
The 5th Anoual Report of Uttar Haryana Bijli Vitran Nigam Lumted for the
year 2003-2004, as required under Section 619-A(3XD) of the Compamt,s
Act, 1056,

© The Annual Report of Haryana Police chsmg Corporation Limited for
the year 2002-2003, as required under Section 61 9-A(3)(b) nf the Cnmpames
Ar,t 1956.
The Annual Statement of Accounts of Haryana Urban Develﬂpmem
Authority for the years 2000-2001 t0 2002-2003, as required under Section
19-A(3} of the Comptroller and Auditor General's (Dutles Powers and
© Conditions of Service) Act, 1971, .
The 7th Annual Report of Harvana Vidyut Prasaran Nigam Lumted for the
year 2003-2004, as required upder Section 619-A(3)(b) of the Compames
Act 1956. . ‘

f‘aarﬁmr&w
fir wfion wiftraert (<ot fam, 2006

M. Speaker : Now, the Finapce Minister will introduce the Haryana
Appropriation (No, 1} Bill, 2006 and will also move the motion forits conmderatmn
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'.[‘rahspnrt Minister (Shri Randeep Singh Surjewala) ¢ Sir, I beg to
introduce the Haryana Appropriation (Mo, 1) Bill, 2006.

Sir, I also beg to move—

. That the Haryana Appropriation (No, 1) Bill be taken into
consideration 4t once.

Mr Speaker Motion moved-—

That the Haryana Appropriation (No. 1} Bill be mken into
consideraiion at once.
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Mr. Speaker : Gautam Sahib, please come on the topic. You are speaking
on the Appropriation Bill.
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“Mr. Speaker : Hon'ble Members, who could not pa-‘rticipate in the
Discussion on Budget Estimates those Members should be given opportunity,
Please co-operate with me. Now, Sh. Subhash Chandhary will speak.
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Mr. Speaker : Question is—

I'hat the Haryana Appmprlatmn (No.1) Bill be taken into
consideration at onoe. .

The motion was carried
Mr, Speaker : Now, the House will consider the Bill c]ausje by clause.
Clause-2 l
Mr. Speaker : Question is—
. That clause 2 stand part of the Bili. B

The motion was carried.
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: Clauvse-3
Mr. Sjpeaker : Question. is—
That clause 3 stand part of the Bl
| The motion was carried.
Schedule
Mr. Speakcr Question is-—
That Schedule be the Schedule of the Bﬂl
The motion was carrzed
: Claunse-1
Mr. »i‘_’opeaker : Question is—
That clause 1 stand part of the Bill.
| The motipn was carvied,
Enacting Far:m:'ia
Mr. Speaker Question i
That Fnacting Formula be the Epacting FG':'.I}.L!E e::f the Rill,
The motion was carvizd,
. Titke |
Mr. ESpeaker : Question is—
" That Tifle be the Title of the Bill.
The mation was carried

Mr, Speaker : Now the Fmance Minister wﬂl move that the 33111 be
passed.

Fmﬁnce Minister (Sh. Bivender Smgh) 8ir, 1 beg to move—
‘That the Bill be passed.
| Mr Speaker ; Motion moved—
That the Bill be passed.
Mr.; Speaker : Question is—
That the Bill be passed.

The motion was carried.

, ﬁ‘@ﬁﬂmﬂ@ﬁﬂ{?ﬁ(%z)ﬁm zooa

Mr. Speaker : Now, the Finance ‘Minister w1ll mtroduce the Haryana
Appropriation (No.2) Bil, 2006 and will also move the motion for its consideration.
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Finance Minister (Sh. Birender Singh) : Sir, I beg to inftroduce the
Haryana Appropriation (No.2) Bill, 2006. :

5ir, I also beg to mave—

That the Haryana Appmprmtmn {No.2) Bill ke taken iftto
consideratrion at once. :

Mr. Speaker : Motion moved-—

That the Harvana Appropriation (No.2) Bill be taken into
consideratrion at once.
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registration with cne Employment Exchange should be at least 3 years. It should
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Mr. Speaker : Question is—

That the Haryana Appropr:atlon (Meo.Z) Bill be taken into
consideration at once. ,

The motion was carried,
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M. Speaker Now, the House will consider the Bill clause by clanse.
: Clause-z
Mr. S‘;pea}u‘:r ; Question is—
- That clausa 2 stand part of the Bill.
' The motion was carried.
. Clanse-3
M. Speaker Question is—
That clause 3 stand part of the Bill,
The motion was carried.
: Schedule
Mr. Speaker : Question is—
That Schedule be the Schedule of the Bill.
I"he motion was carried.
Clause-1
Mr. Speaker Question is—
' ‘That clause 1 stand part of the Bill,
The motion was carried

Epacting Formula

‘.‘fl

r Speaker Question is—
| That Enacting Formula be the Enacting Formula of the Bill.
‘ The motion was carried.
Title
Mr. Speaker 1 Question is—
" That Title be the Title of the Bill
: The motion was carried,
Mr. ?Spea]cer : Now, the Finance Minister will move that the Bill. be
passed.
Finance Minister (Skri Birender Singh) : Sir, [ beg to move--
. That the Bill be passed.
Mir. Speaker : Motion moved-—
| That the Bill be passed.
‘ Mr Speaker 1 Question is—
. That the Bill be passed.
The motion was carried.
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Mr. Speaker : Now., the Chief Minister will move the resolﬁtion‘
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Sir, 1 bag to move—

3mi. Senia Gandhi, Chairperson of United Pmﬂreaslvc
Alliance resigned vesterday from Parliament as also as Chairperson
of Mational Advisory Coencil by setting highest standar«:ls of
morality in public life. :

This House notes with concern the gradual?decline of
~ probity, integrity and morality in public life in today’s era.

- This House is of the unanimous opinion that :Smi. Sonia
Gandhi's decision will pave the way for re-affirmation of cherished
principles of political morality, unmatched integrity, seifless service
and dedication to the cause of poor, downirodden and common
man and strengthen the foundation of democracy. .

Mr. Speaker ‘Motion moved-—

Smt. Somia Gandhi, Chairperson of United ngresswe
Allianee resigned yesterday from Parliament as also as Chairperson
of National Advisory Council by setting highest qfandards of
morality in public life.
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‘ Fhis House notes with concern the gradual decline of
probity, integrity and morality in public life in today’s era.

This House is of the unanimous opinion that Smt. Sonia
Gandhi’s decision will pave the way for re-affirmation of cherished
principles of political morality, unmatched intégrity, selfless service
and dedication to the cause of poor, downtrodden and common
man and strengthen the foundation of democracy.
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Mr. Speaker Question 5

Smt.Sonia Gandhi, Chairpermn of United Progressive
. Alliance resigned vesterday from Parlisment as also as Chairparson
: of National Advisory Council by setting highest standards of
. morality in public life.
: This House notes with concern the gradual decline of
. probity, integrity and morality in publie life in today’s era.
: This House is of the unanimons opinien that Smt. Sonis
i Gandhi’s decision will pave the way for reaffirmation of cherished
. principles of political morality, unmatched integrity, selfless service
. and dedication to the caunse of poor, downtrodden and common
- man and strengthen the foundation of democracy.

The motion was carried,

ﬁamm(gﬂtrw)

ﬁmmm(ﬁmﬁm&mﬁﬂm)m
fawr, 2006

Mr. Speaker Now, a Minister will introduce the:._Harydna State Legialamre
06 and wﬂl also move the

{Pravention of Disqualification) Amendment BiiL 2 i
motzon for ItS consideration. '

'Ii-ansport Minister (Sh. Randeep Singh Surjewala) Sir, I beg to mroduce
the I-Iaryana State Legistature (Preventmn of Dlsquallﬁcatmn) Amendment Bill,
2006,

Sir, I alzo beg to move—

. That the Haryana State Legislature (Prevenuon of Disqualification}
| . Amendment Bill be taken into consideration at once.

Mr. Speaker Motion moved—
. That the Haryana State Leglslature (Prewmtzon of Discualification)
by Amendiment Bil] be taken into consideration at onee.
Mr, Speal{ar ¢ Question is— :
i That the Haryana State Legislature (Prevention of Eisqualification)
. Amendment Bill be tzken into consideration at once.

The motion was carried



(6)74 SREmo Fyem wa 3 24 T, 2006

Mr. Speaker : Hon’ble Members, [ have received a notice of amendment
from the Parliamentary Affairs Minister in Clause-1, Now, the Parhamentary
Affairs Minister may move the amendment. -

Transport Minister (Sh. Randeep Singh Surfewala) : Sir, bég T TRV E e

That for the praposed Clause-1 of the Harvana State Legislature
(vaenmn of Disqualification) Amendment Bill, 2006, the following
clause shall be substituted, namely ;

(1) Shorttitle and cormmencement—(1) This Aét may be called
the Haryana State Legislature (Prevention of Disqualification)
Amendment Act, 2006,

{2} Tt shall be deemed to have come into force at once w.e. f.
13th January, 2006.”

My, Speaker : Motion moved—

That for the pmpcéed Clause-1 of the Haryana Staté Legislatore
{Pravention of Disqualification) Amendment Biil, 2006, the following
clagse shall be substituted, namely ;

(1} Short title and commencement—(1) This Act may be called
. the Haryana State Legislature (Prevention of lequahﬁcatmn)
- Amendment Act, 2006,

erize{2) ki shall be deemed to have come into force at once wef
’.,‘13th January, 20067

Mr. Speaker : Question is—

That for iiie proposed Clause-1 of the Haryana S‘Laté Legislature
oo {Prevention of Disqualification) Amendment Bill, 2006, the following
clanse shall be substituted, namely ;

(1)  Short title anid commencement—(1) This Act uia'}" be called
the Haryana State Legislature (Prevention of D:squahﬂcatmn}
- Amendment Act, 2006, oo

(Zy It shall be deemed to have come into force at OnCE W.E. f
13th January, 2000.” .

The ‘motion was carried as amended.

MWWW

Mr. Speaker @ Is it the sense of the House that the time of the sigting
be extended by 15 minutes ? ‘ : .

Voices + Yes. .
Mr Speaiker': The time of the sitting s extended by 15 shimtes.
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Mr fSpeaker : Now, the House will consider the Bill clause by clause.
| $ub-Clause-2 of Clause-1
M, Speaker Question is—
That Sub-Clause-2 of Clause-1 as amended stand part of the Bill.
The motion was carvied as amended,
Llaus&Z
Mr. Speaker Question is—
That clause 2 stapd part of the Bill.
- The motion was carried.
:  Clanse-3 . '
Mr.iSpeaker : Question 15—
' That clause 3 stand part of the Bill. -
The motion was carried
Sub-Clause-1 of Clausé-l ‘
Mr.. Speaker Question is—
. That Sub-Clauss-1 of Clause-1 25 em&nded stmd part of the Bill
The mm‘mn was cczmed

Enactmch;rmula
: Mr. Speaker @ Question 1
‘That Enacting Formula be the Enacting Femmula of the Bill,
‘The motion was cartied.
. Title '
Mr. Speaker @ Question is—
. That Title be the Title of the Bill
The motion was carried.

Mr Speaker : Now, a Minister will move that the Bﬂl as amended be
passed.

'Dranspm*t Minister (Sh. Randeep ‘Gmgh ‘Sunewala) Sir, Ibcg 10 MOVEn-
That the Bill as amended be passed.
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Mr. Speaker : Motion moved~
That the Bill as amended hé passed,
Mr. Speaker Questmn fs— |
That the Bill as amended be passed.

The motion was carried,

W00 | i gfcary wpfire wTier ¢ e ) fa=t, 2006
Mr. Speaker : Now, a Minister will introduce the Haryana Municipal
Corporation (Amendment) Bill, 2006 and wiil also move the motion for its
consideration.
Transport Minister (Shri Randeep Singh Surjewala) : Sir, T beg to
introduce the Haryana Municipal Corporation {Amendment) Bill, 2006.
iz, 1 also beg to move—

That the Haryana Mumc:pal Corporation (Amendment} Bilt be
taken into consideration at dnce,

Mr. Speaker : Motion moved-

That the Harvana Mumclpal Corporation (Amendment) Bill be
. taken into considerstion at once.

Mr. Speaker : Question js-

That the Haryana Mumupal Corporation (Amendmem) Bill he
taken mto consideration at ance, :

The motion was carried
Mr. Speaker : Now, the House will consider the Bill ciayse by clause.
Clause-2
Myr. Speaker : Questioﬁ is— ,
That Clause 2 stand part of the Bill.
The motion was carried,
Clange-3
Mr. Speaker : Question igw—
That Clause 3 stand part of the Bill,
The motion war carried
Clause-4

Mr. Speaker Question is—
That C!&USE 4 stand part of the Bill

The motion was carried
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Cl;maenl
Mr. ‘ipeaker Question is—
That Clause 1 stand part of the Bill.
" The motion was carried: '
: Enacting Formula
Mr. Speaker : Question is—
; That Enacting Formula be the Enacting Formula of the Bill.
| The motion was carrféd
Tiile
Mr. Spealmr Question i3~
" That Title be the Title of the BiIL
: The motion was carried
Mr. Speaker : Now, a Minister will move that the Bill be passed.
Tranfspurt Minister (Shri Rapdeep Singh Surjewala) : Sir, I beg to

. That the Bill be passed.
Mr. Speaker : Motion moved-—

Thar the Bill be pagsed.

The motion was carried.
Mr. ;ﬁpeaker : Question ig-—

 That the Bill be passed.

l The motion was carried,

T Peem o ( afamon srfeli ) faer, 2006

Mr. Speaker : Now, the Revenue Minister will introduce the Indian Starap
(Haryana Amendment) Bill, 2006 and will also move the motion for its
copsideration.

Revenue Minister (Capt. Ajay Singh Yadav) : Sir, Ibeg to mtmcim:t, 1he

Indian Stamp {Harvana Amendment} Bill, 2006

R A

Sir, l also beg to move—

" That the Tndian Stamp (Haryana Amendmmt) B]ll be taken into
consideration at once. :
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Mr. Speaker : Motion moved-—-

That the Indian Stamp (Haryana Amendment) Bill he taken into
consideration at once.

Mr. Speaker : Question s

That the Indian Stamp (Haryana Amendmcm) Bill be taken into
consxderamon at once. .

The motion wr.s corried
My. Speaker : Now, the House will consider the Bill c]ause;by claus;e.
Clause-2 ;
Mr. Speaker : Question is—
That Clause 2 stand part of the Bili.
The motlon was carvied,
Clause-1
Mr. Spenker Question i is—
That Clause 1 stand part of the Bill.
" The :motion was carried,
Enacting Formula
Mr. Spmkcr : Quegtion is—
That Enacting Formula be the Enacting Formula of the Bill.
The motion was carried.
Title
My, Speaker : Question is—
That Title be the Title of the Bill.
The motion was carried,

Mr. Speaker : Now, the Revenue Mmlster w111 move that the Bill be
passed.

Revenue Minister (Capt. Ajay Singh Yadav) : Sir, I bag 10 tHove—
“Fhat the: Bill be passed. ;
Mr. Speaker Motiorn: moved-—
That the Bill be pass.ed_
Mr. Speaker : Question is—
That the Bill be passed.
The motion was carried. "
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Mr. Simaker : Wow, a Minister will introduce the Haryana Munjcipal
{Amendmenty Bill, 2006 and will also move the motion for its consideration.

Transport Minister (Sh. Randeep Singh Surjewnla) : Sir, 1 begto introduce
the Haryana Municipal {Amendment) Bill, 2006.

§ir, T also beg to move-—

‘That the Haryana Municipal {Amendment) Bill be taken into
consideration at once. .

Mr. $peaker : Motion moved— '

. That the Haryana Municips? (Atpendmenty Bill be taken into
' consideration at once. o

Mr. Si:teaker : Question is—

'That the Haryana Munic:pal (Amendment) Bill be taken into
‘ ponsideration at gmce. |

; The motio: was carried.
Mr. .‘Sjpeaker : Now, the Howse will consider the Rill ciaﬁse by clanse.
: soiatse-l
Mr. Speaker : Question is—— .
;_That Clause 2 stand part of the Bili.
5 The motion was carried. |
: Clause-3 |
Mr.'Speaker : Question ls—
| That Clanse 3 stand part of the Bill.
' 'Th:é motion was carried,
:  Clause-4
Mr, $peaker « Question is— .
That Clause 4 st-nd part of the Bill
' The motion was c:arr;'ezf.
Clagse-S
Mr. iSpmker ; Question is—
That Clause 5 stand part of thgi'Bill.

The mation was carried.
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Clause-1 |
Mr. Speaker : Question is—
That Clause 1 stand part :gf ‘t“he Bill,
The mcarimlz'.;vas car.rfea’.'
'Enacting Forninsla
Mr. Spedker : Question js— . 4
‘That Enacting Formula be the Enacting Formufa of fhe Bl
The motion wee carried -
Tl '
Mr. Speaker : Question is—
That Title be the Title of the Riil.
The motion was carried, :
Mr. Speaker : Now a Minister will move that the Bill be p"a'%s-ed
Transport Minrister (Sh. Randeep Singh Surjewala) : Sir, I beg 10 MOVEn-.
That the Bill bs pagsed.
Myr. Speaker : Motion moved—
' That the Bill be passed.
Mr. Speaker : Question is—
That the Bill be passed.

The motion was carried

T FrigaT gt fra ( arfslz ) faer, 2006

Mr. Speaker : Now, the Education Minister will introduce Guru
Jambheshwar University Hisar (Amendmenty Bifl, 2006 and will alfm move the
motion for its consideration.

Education Minister (85. Phool Chand Mullans) : Sir, beg to introduce
Gura Jambheshwar University Hisar (Amendment) Bill, 2006.

Sir, I also beg to move—

That Gura Jambheshwar University Hisar (Amendmem) Bill be
taken into congideration at once. :

Mr. Speaker : Motion moved—

That Guru JTambheshwar University Hisar (Amendmem) Bill be
taken into consideration at once,
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Mr. Speaker : Question is—

That Gur Fambheshwar University Hisar (Amendment) Bill be
taken into consideration at once.

; The motion was carried
Mr. Spéaker : Now, the House will consider the B‘ill ¢lanse by clause.
Clause-2
© Mr Spe?aker : Ouestion ig.-
That Clause 2 stand part of the Bill.
B 'Tke motion was carried,
; Clause-3
Mr. Spéaker % Question is— -
That Clause 3 stand part of the Bill |
: The motion was carried.
: Clause-1
My, Speﬁalmr : Question is—-
That Clause 1 stand part of the Bill.
The motion was carried,
: Enacting Formla
Mr. Speéaker : Question is—
Tﬁat Enacting Formula be the Enacting Formula of the Bill.
' The motion was carriélé'.. o o
Titte
Mr. Spéakcr : Question 15—
That Title be the Title of the Bill
o The motign was carvied
Mr. Speaker : Now, Education Minister will move that the Bill be passed.
Educatiiﬂn Minister (5h. Phool Chand Muallana} : Sir, | beg to move—
‘I‘ihat the Bill be passed.
Mz Speiaker : Motion moved—
That the Bill be passed.
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Mr. Speaker : Question is—
That the Bill be passed.
The moation was carvied

R

iy o oM Wreredvr (afedie ) fic, 2008

Mr, Speaker : Now, a Minister will miroduce the Heryane Co-operaiive
Societies (Amendment) Bill, 2006 and will also move, the metmn for its
consideration.

Transport Minister (Sh. Randeep Singh Surjewala) : Sir, I l:%:eg 1o introduee
the Haryana Co-operative Societies (Amendment) Bill, 2006.

Sir, [ al'-,e beg to move—

That the Haryana Co-operative Societies (Ammdment) Bill be
taken into consideration at once.

Mr. Speaker Motion meved —

That the Haryana Co-operative Semetles (Amendment) Biill be
-taken intoe consideration at once.

Mr. Speeker : Quagtion {8—

~That the Haryana Co-operative Societies (Amendment) Bill be
“taken into consideration at once.

The monon was carried,
| Mr, bpeaker : Now, the House will consider the Bill c]auee by clause.
Clauses 2 to 43
Mr. Speaker’: Question is—
© That Clauses 2 to 43 stand part of the Bill,
| The motion was carried.
Schedule
Mr. Speaker : Question is-—
| That Schedule be the Schedule of the Bill.
| Tha motion was carried
. . Clause-1
Mr. Speaker : Question ie——‘
That Clause T stand part of the Bill.

The motion was carried,
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. EuacnngFormula ‘
Mr Spcaknr Quusnon i _

- That hlmctmg Formula be the Enacting Formula of the Bill.

' The motion was carvied, > -
. Title
Mr Speakn:r Cruestion ige
o That Title be the T1t1c, of the B111
The mguon was carried..

Mr Speaker Now, a Minister will move that the Bxi:l he‘ passed.

’I‘mnspurt Minister (Shri Rﬂndeep Smgh Surjewala) Sir, 1 beg to
- move— .

That the Bill be passed.
Mr Speaker ; Motlon moved—
That the Bill be passed.
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Mr. Speaker : Is it the sense of the House that rhe time of the House-
‘be extended by 3 minuotes.
Voices : Yes, yes,

Mr. Speaker : Time of the House is extended by 5 minutes.
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Mr. Speaker : Question is—
© That the bill be passed.

The motion was carvied,
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& o Flr oy o} w1 SER-9Ed WA { Now, the House stands adjourned sine
- die. ;

(The Sabha then *adjourned sine die.)
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